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: -CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH
No. OA 350/1105/2017 Date of order : 6.3.2018
Present: Hon’ble Ms. Manjula Das, Judicial Member
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Hon’ble Dr. Nandita Chatterjee, Administrative Member
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S/o Late Debas Adak

Aged about 36 years,
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Pin ~ 7124 10.
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* 5. Mr.Ramasrey Jeswara,

Ticket No. 423,

Working as Technician Grade 111/
CWM/Llluah +HWH, Liluah,
Howrah Division,

Eastern Railway, i

Howrah - 711204,

6. Md. Aftab Alam, o
Ticket No. 3323, .
Working as Technician Grade-111/
CWM/Liluah/HWH, Liluah,
Howrah Division,
Eastern Railway,
Howrah - 711204,




7. Mr.Anil Kumar Viswakarma,
Ticket No. 3323,
Working as Technician Grade-1il/
CWM/Liluah/HWH, Liluah,
Howrah Division,
Eastern Railway,
Howrah - 711204.

...RESPONDENTS

For the applicant : Mr.A.Chakraborty, counsel
Ms.P.Mondal, counsel

For the respondents: Mr.A.K.Guha, counsel
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Per Ms. Manjula Das, Jud1c1a1 Member

MrAChakraborty, id. }ounsel’ ;assrsted by MsPMondal 1d. Counsel

O

appeared on‘behalf of thefapphcantrand Mr.AK.Guha, Id. Counsel appeared on
f— - . 'f\ . . _.\
behalf of the respondents ._1 :,\ , ﬂ .

2. By vmakmg this.’ ﬁlﬁkapph
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reliefs : 1 P
a) ~ -An order do 1ssue dxrec mg the respondents to recasf’t’h‘e séniority
© o list pubhshed on12.2016 and fixithe seniority of the applicants

above the prwate responden
bj An order do issue directing the respondents to grant promotion (o
" the, applicant-w: re {. the date private: respondents were promoted

and® to grant all consequent1a1 beneﬁts i

3. The brief fact as narrated by the 1d Counsel for the appl_ii’c‘:ant is that the
applicant joined in Group D. post as Helper 11, Mechamcal under the railway
respondents in the month of April, 2012 But. sofiie of his juniors were shown
senior to him in the semor1ty list. Therefore the applicant Has made
representation before the respondent authorities on 22.2. 2016 opposing the
seniority list because the seniority list was prepared in violation of the order
passed by this Tribunal in A 325/2013 datect ].12.2015. Without finalizing
the seniority list the respondents conducted suitability test for promotion to the
post of Technician Grade Il and published a list of eligible candidates, where
the applicant didn't find his name. Hence the applicant has approached this

Tribunal in the present OA.

M



Mr.A.K.Guha, Id. Counsel appearing for the respondents submitted an

# office order dated 7.2.2018 by which the staff who were found suitable in the

Trade ’fest have been promoted to the post of Tech-III category in Leve41-2 (PB-
I, Rs.5200-20200/-, GP-Rs.1900/-). The order dated 7.2.2018 reveals the name
of the applicant at Sl. No.10.

5. In view of the above, the OA is disposed of by taking on record the office
order dated 7.2.2018 submitted by the Id. Counsel for the respondents.
However, 1d. Counsel for the applicant submits that the matter for seniority

still survives. As such -liberty 1s gfantecl to the applicant to file a separate case
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